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LEGISLATIVE ASSEMBLY SECRETARIAT 

NATIONAL CAPITAL TERRITORY OF DELHI 

BULLETIN PART-II 
(General information relating to legislative and other matters) 

Wednesday, 05 August, 2020/ 14 Shravan, 1942 (Saka) 
 

No. 31  
 

 Sub :  Nomination of Member of Legislative Assembly of National Capital Territory of Delhi 

 as Director in Board of Directors of Shahjahanabad Redevelopment Corporation 

 (SRDC). 

 

  Hon’ble Members are hereby informed that Hon’ble Speaker, Legislative Assembly of 

National Capital Territory of Delhi is pleased to nominate Shri Parlad Singh Sawhney, Hon’ble 

Member as Director in Board of Directors of Shahjahanabad Redevelopment Corporation (SRDC) in 

accordance with Article 34 of Articles of Association of Shahjahanabad Redevelopment Corporation 

(SRDC). 
   

  Shri Parlad Singh Sawhney, Hon’ble MLA 

  Assembly Constituency - 20 (Chandni Chowk), 

  Address  :-  7/1-B, Ashoka Apartments,  

        Raj Pur Road, Civil Lines, Delhi-110054  

  Mobile No. :- 9999022222, 9310200000, 7011537220     

  email id :- parladsinghsawhney@gmail.com 
 

C. Velmurugan  

Secretary 

  


